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failure and post-operative complica­
tions have been sent to all the State
Governments and Union Territories.

Kendriya Vidyalayas

94. SHRI VIKRAM MAHAJAN: 
Will the Minister of EDUCATION, 
SOCIAL WELFARE AND CULTURE 
be pleased to state:

(a) the total number of Kendriya 
Vidyalayas in the country with their 
break-up, State-wise:

(b) the number of Kendriya Vidya­
layas opened in the beginning of aca­
demic year 1973-74 in the country and 
their locations; and

(c) whether it is proposed to onen 
a Kendriya Vidyalayas in the country 
in every District and if so. the parti­
culars thereof?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND 
SOCIAL WELFARE AND IN THE 
DEPARTMENT OF CULTURE (SHRI 
D P. YADAV): (a) There are at
present 166 Kendriya Vidyalayas in 
the country and their State-wise break 
up if as under:—

SI. Name ot the Slate Number of
No. Vidyalaya i

1 2

1. Andhra Pradesh 7

2. Assam 8

3. Bihar 10

4 . Gujarat 9

5- Haryana 4

6. Himachal Pradesh I

7. Jammu and Kashmir 3

j a 3

8. Kerala 4

9. Madhya Pradesh 9

10. Maharashtra . 19

11. Mysore . . , ' 7

12. Orissa . . .  j

13. Punjab . . .  6

14. Rajasthan 10

15. Tam il Nadu to

j6. Urtar Pradesh 27

17. West Bengal 10

18. Meghalaya 1

19. Tripura j

20. Manipur . . .  *

Vrtum Term ones

1. Andaman and Nicuhar
btands t

2. Chandigarh . . .  1

3. Delhi *o

4. Goa . . .  1

5. Pondicherry 1

T otal 166

(b) Only ten Kendriya Vidyalayas 
have so far been opened by the Ken­
driya Vidyalaya Sangathen during
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1073-74 in the country and their locations are as follows

SI. Location
N c .

1 Gauhati (Borjarj

2 Bmuguri

3 Barrack pore

4 39, Gorkha Tra in ing  Centre, Birpur
Dehra Dun

5 Gorakhpur

6 Kamptee

7 Ganeshkhmd (Poona

8 Janakpuri (Ntvi Delhi

9 Jamalpur 

1® Bharatpur

(c) No S i r  Th e  K e nd riya  Vidyala- 
yas are P rim a rily  meant h r  catering 
to the edu ational needs of transfer 
able defence personnel and C entra l 
G overnm ent employees Kendn>a  
Vidyalayas are opened keeping m  v ie *  
the ( oncentration o f transferable Cen­
tra l Government employees- at in>  
particula r station

House site for Landless Poor in vil­
lager

J/5 S H R I  C IA K A R D H A K A N  

S H R I  C K  C 'H A N D R A P P A N

W U 1 the M in is te r of W O R K S  A N D  
H O U S IN G  be pleased to state

(a) whether the Centre has sanction­
ed funds to the State Government for 
inquiring house-sites for landless poor 
n the villages;

(b) if so, how far these funds sarv- 
t) ned for each State for 1972-7.* 
ha e been utilised by the States

Assam 

West Bengal 

West Bengal 

Uttar Pradesh

l/ttar Pradesh

Maharashtra

Maharashtra

Delhi

Bihar

Rajasthan

(c) what is  the progress registered 
m ea h State in implementing th is  
«h e m e , and

(<\) wheth1 r  nine out oi th irteen  
States ha\e not furn ished to the M i­
n istry  t h t i r  qua rte rlv  tlo<k-wi*5e 
ports anti the pnc;res>s of the scheme*

T H E  M IN IS T E R  O F S T A T E  IN  T H E  
D E P A R T M E N T  O F  P A R L IA M E N T ­
A R Y  A F F A IR S  A N D  IN  T H E  M IN IS ­
T R Y  O F  W O R K S  A N D  H O U S IN G  
( S H K I OM M E H T A *  <a> Yes S ir

<b* A statement showing the 
amounts released by the Government 
of India to various State Goxernments 
dm mg l ‘)7J 73 under the Scheme fo r  
pro\ iMon of hou'-e-sites to landless 
w orkers m ru ra l areas is attaches In ­
fo rm ation about the amount actually 
u tilise d  by the Sta te  Governm ents i*  
not available

(c) and (d) A  statement pnm g the 
requisite  inform ation is  attached Onlv 
fo u r Sta tes have not so fa r fu rr*shed  
the required progress report




